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28.5.99 
Hon. Mr. 6,K. biQarawal, JM 
Hon. Mr. G.. Re► akrishnan, 

None for the applicant. 6ri P. mathur 
learned counsel for the respondents, seeks 

6 weeks time to file C. Allowed. R may be 

filed within 2 weeks, thereafter, LiA this 

case for orders on 3.8.99. 
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Hon.Mr. 
Hon.tir t_440(.,ir  an 41. J.M.  

None for the appl is ant, Shri prashant 

Mather for the respondents. On perusal of tft order 
sheet, it appears that none appeared for the applicant 
on 18.1.99, 23.3.99 and 28.5.99 besides today. The 
applicant appears to have lost interest in this case. 
The 0.44 is, therefore, dismissed in default ancl.for 

non prosecution. 
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